
HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

Subject: Modification to the Calendar for the year 2019.

Notification

Not ?l Dated:ol-c.6 - 2o1c,

On the basis of the recommendation made by the Hon'ble

Comuritte t' constitulecl lbr preltaration of High Court Calendal fbl the

1'car 2019. as appror'ed b1, Hon'ble the Chief Justice. it is hereby

notitled that on accoLurt of Eid-ul-Fitr', 6'r' June, 2019 is declared as

non-silting day lbr Srinagar lving of the I{igh Couft and in-lieu thereof

1 (,'r' November, 2019 is cleclaled as working day lor Srinagar wing of

llre IIiqh CoLrr't.
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l. Principal Secretary to FIon'ble the Chief .Tr.rstioe High Court of J&K.
2. Secretary to Hon'ble Mr/Mrs Justice

. . . .for infonnation ol their Lordships,
Registrar Vigilance, High Court of J&K. Srinagar.
I{egistrar Rules, High Court olJ&K. Srinagar.
Registrar Judicial, I-ligh Court of J&K, Srinagar
.loint Registral Judiciat. l{igh Court of Jammu and Kashmir, Srinagar.

Secletary. J&K Itigh ( ourt Bar Association, Srinagar for information with


